FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

DATTAR CERAMIC PRIVATE LIMITED OPERATING IN MANUFACTURING OF
FELDSPAR POWDER INDUSTRY AT HALVAD, GUJARAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. RELEVANT PARTICULARS
No.
1. | Name of the corporate debtor along | DATTAR CERAMIC PRIVATE LIMITED
with PAN & CIN/ LLP No. CIN: U17115GJ2013PTCo076394
PAN:AAECD7596H
2.| Address of the registered office Vikas Cotton Ginning & Pressing, Near

Marketing Yard, OPP.G.I.D.C, Surendranagar,
Halvad, Gujarat India, 363330

3.| URL of website

NA

4.| Details of place where majority of

fixed assets are located

Vikas Cotton Ginning & Pressing, Near
Marketing Yard, OPP.G.I.D.C, Surendranagar,

Halvad, Gujarat, India, 363330

5.| Installed capacity of main products/ | 500 MT per day
services
6.| Quantity and value of main | As per the latest available financial Statement
products/ services sold in last | for F.Y. 2023-24:
financial year Quantity: Nil
Value: Nil
* The company has recorded sales of
%10.44 crores through trading of
agricultural products.
7.| Number of employees/ workmen NIL ( As per the information provided by the
SBOD).
8.| Further details including last | Details can be sought by sending request to
available financial statements (with | Resolution Professional at
schedules) of two years, lists of | cirp.dattarceramic@gmail.com.
creditors are available at URL:
9.| Eligibility for resolution applicants | Details can be sought by sending request to
under section 25(2)(h) of the Code is | Resolution Professional at
available at URL: cirp.dattarceramic@gmail.com.
10| Last date for receipt of expression of | 25.10.2025
interest
11| Date of issue of provisional list of | 27.10.2025

prospective resolution applicants




Last date for submission of

objections to provisional list

02.11.2025

13

Date of issue of final list of

prospective resolution applicants

03.11.2025

14

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to

prospective resolution applicants

04.11.2025

15

Last date for submission of

resolution plans

04.12.2025

16

Process email 1id to submit

Expression of Interest

cirp.dattarceramic@gmail.com

17

Details of the corporate debtor’s

registration status as MSME

MSME Registered

Date: 10.10.2025
Place: Ahmedabad

I¢tbal Singh Gandhi
Resolution Professional in the matter of
Dattar Ceramic Private Limited (In CIRP)
Communication Address

Reg. Address: C/302, Rosewood Estate,
Satellite, Near PrernaTirth Jain Derasar,
Ahmedabad, Gujarat-380015

Email Id: igbalsingh2659@yahoo.co.in
AFA Valid Upto: 30.06.2026
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REL BANK LTD.

REGESTERED OFFBCE; 151 Lane, Shahupurl, Kolhapur-4 16001
Matbonal Operating Cendre @ 9tk Floes, Techniples-1, O Veer Savariar
Flyowar, Gorggaan (Wast) Mumbai - 400082,

GOLD AUCTION CUM INVITATION NOTICE L} HDFC BANK

The below menticned borrawar has baen sarved with demand nofices 1o pay oustanding B X I A
amaun towards 1ha loan facility aganst gofd cmaments {"Facilty®| availed by tham from ABL
Bank Limited. Sincs the boeropwer has faibad to repay dues under the Facliby, we ane constrained
ko canduct an auction of the pledpad gold omamesnts an 24-0c8-25.

In the evant aay sumplus amount is realizad frem this auction, the same will b= refunded 1o the
concemed borrower &d 1 here 5 3 delich posl e auclion, fe ance amounl shall ba
recavared froem Iha boerower through appropriats bgal proceadings, RBL Bank kas the authoriby
ta rampve fofowing scoaunt from the suction wihout prior intimation, Further, REL Bank

b RBLEANK

apag ke boask

Registered Office: Basant Lok, Vasant Vihar ,New Delhi-110057.
Corporate Office :Centrum House, Vidyanagari Marg, Kalina, Santacruz (E), Mumbai — 400 098

Whereas, the undersigned being Authorised Officer of Unity Small Finance Bank Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned
hereunder calling upon the following Borrower/Co-Borrowers/ Guarantors to repay the amount mentioned in the notice within 60
days from the date of receipt of the said notice.

The following Borrower/Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the following
Borrower/Co-Borrowers/ Guarantors and the public in general that the undersigned has taken possession of the properties
described herein below in exercise of powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on 04/10/2025.

The Borrower/Co-Borrowers/ Guarantors in particular and the public in general is hereby cautioned not to deal with the

HDFC Bank Limited

Branch Address: HDFC House, Trident Complex, Race Course Vadodara
390007. CIN L70100MH1977PLC019916 Website: www.hdfc.com

Whereas the Authorised Officer/s of Housing Development Finance Corporation Limited, under Securitization And Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section13 (12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon
the following borrower(s) / Legal Heir(s) and Legal Representative(s) to pay the amounts mentioned against their respective names
together with interest thereon at the applicable rates as mentioned in the said notices, within 60 days from the date of the said
Notice/s, incidental expenses, costs, charges etc till the date of payment and / or realisation.

POSSESSION

NOTICE

properties described herein below and any dealing with the said properties shall be subject to the charge of Unity Small Finance
Fesres e righi to change the Auction Date wilhout any priarnofice Sr. Name I-‘I):ilr;(zr)r:::?esg a/I Legal Outstanding Dues [l)):';% :L PoD:;gsgfio Description of Inmovable Property (ies) / ?ﬁnkBLimitedfor/tge aBmountmer}tiémed herein below and interestdthereon.  SUb-S 80fS 13 of the A
2 L e Borrower’s/Co-Borrower’s/ Guarantor’s attention is invited to provisions of sub-Section 8 of Section-13 of the Act, in
r?;;' :E:?::rt wr* DD“HIE?{EMH ] Not Representative(s) Notice n Secured Asset (s) respect of time available, to redeem the secured assets.
J FRTRTS (-G, Name of the Borrower/Co- Description of the Properties Mortgaged, | Date of D d Noti
A B C D E F ption of the Properties Mortgage ate of Demand Notice
1. | BOB00S464063 | ZALA VIRENDRASINH TOTAL_GROSS WT 505 Bﬂ;’é’r‘." Rgi/oﬁg? I'Naun|:10br(§r& Secured Asset(s) and Outstanding Amount
TOTAL IMPURITY o1 MRS JOSHI VISHAKHABEN Rs. 1590939/-, | 23-AUG- | 09-Oct- PRI T TS ; ' :
TOTAL_IMPURITY 0.1 FLAT NO 404. 4TH FLOOR SUN MEELAN 1. DIWAN ENTERPRISE (Al That Piece And Parcel Of Immovable Property No.1048/1, Gram,  Demand Notice Dated
UMANG (BORROWER)  (240715/-, 43857/-| 23 2025 7 BORROWER i i - 09/07/2025
TOTAL STONE WT i} MR.JOSHI UMANGKUMAR | 1nd 292269/- as Physical | SAMRPAN (TYPE C) R.S NO766,770,769/1 ( ) Panchayath Sr No.1048 Which Is Situated In Kuvarad Sim, Ta. for Amounting to
TOTAL NET WT = 1 D(GUARANTOR) 2. FAKIR AHEMADSHA §  (Shankheshwar Dist.patan, Admeasuring 3500.00 Sg. Ft. And 9
TOTAL MET WT 575 632603302 635058439 635058| ©P 31-Jul-23 NEAR VAIKUNTH 1 SHREE AMBE VIDHYALAY, (CO- BORROWER & Bounded As Under - Rs. 8,06,504.24/-
Tha anling auction wil be hald on hips:egald auctianfiger.nal on 24-0cl-25 from 02:00 PM. 367 AND 632603364 WAGHODIA ROAD VADODARA - 390019 y%ﬂ?ﬁ%@mm Boundaries As Per Mortgage Document: - (E&PTEIE(S)UESI%HB IFIA\b(EH
[l PR IST v North: House Of Ashokbhai Soni. HUNDRED AND
. R _ e & However, since the borrower/s / Legal Heir(s) and Legal Representative(s) mentioned hereinabove have failed to repay the amounts due, (CO-BORROWER) South: Well Of Viilage., FOUR AND TWENTY-
EE?;;?EES]?Q .1?!"'3:;33 BOEACL WES-: S oourmiant. Rcges: K- iplclion g -l notice is hereby given to the borrower/s / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and to the Loan Account Number: - e 4. \vada 0f Ladhgubhai., FOURPAISA ONLY)
i b . i public in general that the Authorized Officer/s of HDFC have taken possession of the immovable property (ies) / secured asset(s) CFSLMHSLOANO00005001 |yyst- Samaj Wadi. AS ON 08/07/2025
For defaled Terms and Condiions, please wesit the auction porial, described herein above in exercise of powers conferred on him/them under Section 13 (4) of the said Act read with Rule 8 of the said 314 Plus Applicable Interest
Place ; Gujarat Authorized Offlcer Rules on the dates mentioned above. and Other Charges.
Date : 101W2025 RBL Bank Lid. The borrower(s) / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and the public in general are hereby 1. THAKOR DINUJI Al Piece And Parcel Of Immovable Property No. 70/1, Gram| Demand Notice Dated
cautioned not to deal with the aforesaid Immovable Property (ies) / Secured Asset(s) and any dealings with the said Immovable Property (BORROWER) Panchayat Sr. No. 40 Of Thakor Vas, Which Is Situated In Khakhdi Sim, 10/07/2025
ges) / Secured Asset(s) will be subject to the mortgage of Housing Development Finance Corporation Ltd. . 2. PARVATIBEM THAKOR |Ta. Harij & Dist. Patan, Admeasuring 1925.00 Sq. Ft. And With The for Amounting to
orrower(s) / Legal Heir(s) / Legal Representative(s) attention is/are invited to the provisions of sub-section (8) of section 13 of the Act, (CO- BORROWER & Boundaries As Follows: Rs. 9,54,579.34/-
B i weter b MSME Branch, in respect of time available to redeem the secured asset/s. MORTGAGOR) B ies (As PerM leD . (RUPEES NINE LAKH
r o o , P— 4 I ) ) ) ) . oundaries (As Per Mortgage/sale Document):
Bank of Barods Rajwedi Mall, Opp. LIC Dffice, Hafar Road, Valsad 398001 Copies of the Panchami drawn and Inventory made are available with the undersigned, and the said Borrower(s) / Legal Heir(s) / Legal Loan Account Number: -  |East: House Of Keshaiji Bhavanji. FIFTY-FOUR THOUSAND
Ph. : 02632 256782 E mail:vjvals@bankofbaroda.co.in Representative(s) is / are requested to collect the respective copy from the undersigned on any working day during normal office hours. USFBMHSLOAN00000501 |west: House Of Thakor Dinaji Bhavaji. EI\E/\EEI-I{I%DNFTIEIE ml[))
6875 . e -
APPENDIX IV [See Rule 8(1)] POSSESSION NOTICE Date : 09.10.2025 For HDFC Bankg . North: House Of Andajildaj. THIRTYFOLR PAISA
‘Whareas, The undersioned baing the Ashonzed Cficar of the Bank of Baroda under the Place : Vadodra - - - Authorised Officer, AS ON 03/0)7/2025
Securitization and Reconstruction of Financial Assets and Enforcement of Security Inlerest Acs, Regd Office: Housing Development Finance Corporation Ltd, Ramon House, H.T. Parekh Marg, 169, Plus Applicable Interest
2002 and in exercize of Powears conderred under Saction 13 read with the Securiby Inferes) Backbay Reclamation Churchgate Mumbai and Other Charges.
LEr-‘-zrr:m?m Rules, 2002, ssued demand nofices dater 16.08.2024 calling upon the ’ ’ Date: 10/10/2025 Sd/-
Bororwars | Guarantor [ Marigagor Mg, Him Sagar Farm Fresh, Mr. Niteshkumar Sumanirai Place: GUJARAT Authorized Officer,

Patal, Mr. Hiren Sumanirai Patel, Mr Ramnarayan Ramsingh Jhanwas and Mr Vishal
Ramnarayan Jhanwar 1o repay e amownl manlioned i the noboas bang RS
16,14,83.216. 20{ Rupees Sixtean Crores Fourbeen lakhs Eighty three Thowsand and two
hundred and sixteen and twenty nine paise Only} as on 04082024 {inclesive of intarast up
bo O 08 2024 ) with further indarest and axpansas within B0 days from the data of nolice!date of
receqplafthe sead nobice,

The Borrowers [ Guarantor [ Mortgagor hawing failed ba repay the amaunt, notica is hesaty given
to the Bomroaars [ Guarardor | Mordgagor and fre public in gararal thal the undarsigrad has
taken possession of the property described herein balow in axercise of powars confemed on
himihier under Section 13(4] of the said Act read with Rule & of the =aid Rules on this Sth day of
Oetober of the year 2025.

The Borowars | Guarantar | Morgegor in particular and the public In geraral 5 heretny
cautioned not to deal with the property and ary deabngs with She praperty wil be subsact to the
charge of the Bank of Barada far ap amaunt of Rs, 16,14,83, 216 29(Rupees Sldteen Crores
Fourteen kakhs EI&L*:.I three Thousand and two humdred and sixteen and twenty ning
paise Only] a5 on 04,08, 2024 inchisive of interest up bo 54,08, 20245 with fudher inferest and
papenses within 60 cays fram the date ol notcaidate of receipl of the sail notce,

The boroeers attenticn s invited 1o provison ol sub-sachion (8] of secion 13 of the b, n
respichof lime available, fo redéem e secured aasels

Description of immovable property

Unity Small Finance Bank Limited

\PRIGLOBAL CAPRI GLOBAL HOUSING FINANCE LIMITED
i -'.'. e Registensd & Corparabe Olfice 503, Towsr-8, Peaninsula Business Pari, Senapatl Bapal Marg, Lower Pared, Murmbai-400013
Circle Office Address - 98, 2nd Floos, Pusa Boad, New Delv = 110060

DEMAND NOTICE
Under Saction 13(2} of the Securtisation And Reconstructon of Financial Azsets And Enforcement Of Security Interest
Act, 2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002, The undersigned Is the Autharised
Cificer of Capa Global Housing Finance Limited [CGHFL ) unders Securitisation And Reconstruction Of Financial Assels
And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of
the said Act read with Rule 3 of the Sacurity Interest (Enforcement) Rulea, 2002, the Authorised Officer has issued
Demand Notices under secton 13{2of the said Act, calling upon tha following Borroweans) (the "sakd Borrower(s)’), to
rEpay the amounts mentioned 0 the respective Demand Nolice(s) sseed 1o them thal are alsa given below. [n
connecton with abowve, Motica is heraby given, onca again, to the said Borrowan(s) io pay to CGHFL, within 60 days from
the publication of this Notice, the amounts indicated herein below, togethermth further applicable intersest from the
datels) mentioned below till the date of payment and'or realizaton, payvable under the loan agreement read with ather
cocumenisiwilings, if any, éxecuded by the sakd Borrower{s), As securily for due repayment ofthe loan, the folliwing
assats have baen mordgaged bo CGHFL by the said Bormoawar(s) respectivaly.

BAJAJ FINANCE LIMITED

Registered Office: Bajaj Finance Limited, Off Pune-Ahmednagar Road, Viman Nagar, Pune - 411014
Branch Office: Bajaj Finance Limited Ground Floor G 1 B First Floor 103 B Silver Arc Waghawadi Road Bhavnagar 364002

g ——
Demand Notice

Under Section 13 (2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002.

Undersigned being the Authorized Officer of Bajaj Finance Limited (BFL), hereby gives the following notice to the Borrower(s)/Co-Borrower(s) who have failed to
discharge their liability i.e. defaulted in the repayment of principal as well as the interest and other charges accrued there-on for Home Loan(s)/Loan(s) against property
advanced to them by Bajaj Finance Limited and as a consequence the loan(s) have become Non-performing assets(NPA) on 31.08.2025. Accordingly, notices were
issued to them under Sec 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 and rules there-to, on their last
known addresses, however, the same have been returned unserved/undelivered, as such the Borrower(s)/Co-Borrower(s) are hereby intimated/informed by way of
this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time.

Address of the Secured/
Mortgaged Imnmovable Asset /

Demand Notice

Loan Account No./Name of the Borrower(s)/

All fe piece and parcel of indusinial Mon-Agqricuiture land situated & Block! Sunvey Na. 882, Khata ﬁ- ”ﬂ;ﬂ; of “":' Borrower Dlzﬂmnj:miczt Dﬂitqﬂmirﬂn EL SEWFE?: a:f-&t Co-Borrower(s)/Guarantor(s) & Addresses Property to be enforced Date and Amount
. e . =5 R i : immova rox

%ﬂ;‘]‘?gl‘b?:m mljl':fﬂ"';s"w”m"1:‘.]3"?:{:!:'5”;"D'imtgdﬁd?#ﬁﬂ:_m :ll'll?fj'ﬂ?-mrg -‘E:I — orts) ke T 5 il o sttt : - BRANCH : Bhavnagar Loan Agreement Number P499PHF10698714 Allthat piece and parcel of 11.09.2025

o i i 0 LRSI TR ': ST PN .q_”"q i F‘_ : ! e 1.|(Loan Account No. 20.08.2025 | All that piece and parcel of Property beaanng F'_E'thc" E-501, Borrower(s)/mortgagor(s)/ Guarantor($) :1. Good Luck Foods thr. Its Prop. | Property I: Al that piece and parcel of Shop having land

Sumaniraithai Patel as legal hairs of Late Mr. Sumanirai Bhikubhai Patel with conslruclion of LNHLKLLOOGO04TSS (Oid) Rs. 25.21.951/~| 5th Floor. Block Mo, E, Surface Paradise [As per Junedbhai Dhruj Rlo. R S No 636 Virdi Road Gariyadhar Gokuldham areaadm. 7.50 Sq.Mt. on the ground floor of City &Rs

Bilcirsg of cokl slormce il Sppeo rate buit up anea bing 418022 slanding in e fameof Ks 51200000817337 (New) (Kalal [As on Ahmadabad Municipal Corporation Approved Plan, on 4th Society Bhavnagar Gujarat 364505 Contact: 9737375937 Survey No. 1878/2 of Village Gariyadhar of Taluka ;

H narF F A N = and of Siree BEEAGRT 5 . 7y 5 - g ; J ) X . . . Rs. 3316351/-

M SagarFarm Fresh, Boundaries are as under North: SurveyNo 8RS A 86T, South Branch) Late Mr. Sunil Ramnath 12.09.2025) | Floor), Area admeasuring 112.92 Sq. Mie, Super Bullt Up Email id: juneddhraj@gmail.com Also atR/o. New Khirabad Colony 39 Khajrana | Gariyadhar Dist. Bhavnagar (Rupees Thirt

~Landof Survay Mo.884 & 895 East-Road & Survey Mo 821, West --Survay Mo 851 & 893 Hedau (Through His Legal Heir) Area, Undivided Share of Land Area 30030 Sq. Mis,, | Indore Madhya Pradesh 452002 Property II: All that piece and parcel of immovdeable Th[:ee Lakhsy

Date; 05.10.2025 Sdi- Authorized Officer (Borrower] Late Mrs. Kalpana Revenue Survey Mo, 374, TPS Mo, 104, FP MO, 16, Vibhag Also at,R/o. Shop on City Survey No. 1878/2 Village Gariyadhar Taluka Gariyadhar | property of Shop having land area adm. 17.50 Sq.Mt. Sixteen

Blace : Valsad Bank of Baroda Sunilbhai Hedaw (Through Her =T (Cdhay ) Cpp. Takshaila School, WNe. Vidhwanagar, B'h Dist. Bhavnagar 364505 along with the rights to the sky of City Survey No. 1878/1 | g 0 oo Three
Legal Heir) (Co-Borrower), Mr, Goverdhan Park, Odhay. Ahmedabad, Gujarat - 382415 AlsoAt, R/o. Shop on City Survey No. 1878/1 and 1877 and 1877 of Village Gariyadhar of Taluka Gariyadhar Dist. | 3 oo o Fifty One
Hedau Jatin Suntibhal Bounded Az East By — Soclety Common Plat, West By - Village Gariyadhar of Taluka Gariyadhar Dist. Bhavnagar 364505 Bhavnagar Only) as on

T TATA CAPITAL LIMITED {LegalHeir), Mr. Hedau Divyanshi Plot No. E-508, North By — Block F, South By — Flat Na_ E - 2. Shahenajbanu Dhruj Wio Dhruj Junedbhai along with proportionate share in common areas 11.09.2025 therson.

' ' Reqd. Office: 11th Floor, Tower A, Peninsula Business Park, Sunil {Legal Heir) L0 Rlo. Ashram Road Dhankuva Plot Gariadhar Gariyadhar Bhavnagar Gujarat | Boundaries: C S No. 1878/2 bounded as-East: Property of |y oo 16 iable

Kantilal Bhaychand Jagani;West: Common Chali;North:
Others Property; South: Property of Kantilal Bhaychand
Jagani C S No. 1878/1 and 1877 bounded as- East:
Property of City Survey No. 1876; West: Common Chal;
North: Road; South: Property of City Survey No. 1878/2

364505

Contact: 9737375937 Email id: juneddhraj@gmail.com

3. Junedbhai Dhruj S/o Harunbhai Hajia Gafarbhai Dhruj

R/o. Ashram Road Dhankuva Plot Gariadhar Bhavnagar Gujarat 364505 Contact:
9737375937 Email id: juneddhraj@gmail.com

TATA  Ganpatrac Kadam Marg, Lower Parel, Mumbai - 400013,
Branch Address: 5th Floor, Capital One Building, Betwean HDFC House & HOFC
Bank, Near Mithakhali 6 Road, Navrangpura, Ahmedabad, Gujarat - 380005
SALE NOTICE FOR SALE OF IMMOVAELE PROPERTY
[Uncler Fule B{6) riw Rule 9(1) of the Security Inlerest (Enforcement) Rules 200:2)
E-Auction Sale Matice for Sala of Immovebla Assats under the Securitisation and
Reconstruction of Fimancial Assets and Enforcament of Secarty nbenest A, 2002 read with
proveisa ba Fufa B{6) n'w Rule 8 1) ol the Securly InteresliEnfarcameand} Rules, 2002,

LOAN ACCOUNT MO.: TCFLADZT2000011755903 And TCFLAO272000011784480:
Theg 15 B infoem s Tata Capital Lid, (TCL) = a ran-barking lindaoe company ard incorporabed
unfer the provesions of the Companies Acl, 1550 s having &5 registensd allicr &1 Peningila
Busnoss Pack, Towear A, 111h Flodr, Gangalrag Kadaem Mang, Lowes Pased, Mumbai- 400013 and a
branch offica amongst alher places al Ahmedabad, Gujarat [*Branch”). That wida Oedars dated
24.11. 2023, tha Nafional Compary Law Tribunal {MCLT) Mumbai has duly sanclioned the Schema af

to
pay further interest
from 11.09.2025

If the sald Borrowers shall fail to make payment to CEGHFL as aforesaid, CGHFL shall procesd against the abows
sacurad assets under Saction 13(4) of tha Act and the appficabde Rules, entirsly at the risks of the said Borrowers as to
the cosls and conseguences. The said Borrowers ane prohibiled undes the Act from lransherring the aloresaid assels
wehodtsar Dy wiay Of Sabe, leasedr olhensise wilhoul the prics willen consent of CEHFL. Any person who coniravenes or
abeata contravention of the provisions of the sald Actor Bules made the reunder, shallbe liable for Impriscnment andfor
panalty as provided under tha Act.

Place ; Ahmedabad
Date @ 10-10-2025

This step is being taken for substituted service of notice. The above Borrowers / Co-Borrowers, Guarantors are advised to make the payments of
outstanding along with future interest within 60 days from the date of publication of this notice, failing which (without prejudice to any other right remedy
available with Bajaj Finance Limited) further steps for taking possession of the Secured Assets / Mortgage Property will be initiated as per provisions of
Sec.13(4) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. The parties named above are also
advised not to alienate, create third party interest in the above-mentioned properties. On which Bajaj Finance Limited has the charge.

Date: 10.10.2025, Place: Bhavnagar

Sd/- (Authorised Officer),
For Capri Global Housing Finance Limited (CGHFL)

For M/s Bajaj Finance Limited, Authorized Officer

LLOYDS METALS & ENGINEERS LTD.

Flot Mo A -9 & 10 Phase ||, M.LD.C., Dombivil (E) - 421201

Mobtice s hereby given thad the Cadifcates] for the under menlicnsd 1000 Equity
Shures of the Cormpany have baan lost | misplaced and the hodder{s ) purchasens) of

Tyger Home Finance Private Limited

Hmangament between Tata Capital Fnancial Sardces Lenited [ TCFSL) and Tala Cleaniech Capilal
Limited "TCICL} a5 transfarors and Tata Capial Limited ( TCL") a5 transferes under the prosisians of
Saclians 230 o 222 resd with Sactian §6 and other spplicable prowisions af the Companies Act, 2013
{"zaid Scheme’), In terms sherecd, TCFSL and TCCL (Trensferor Companies) along with ils
undertaking heve marged with TCL, &= & poing concem, together with ell the proparfies, asssats,

o Sne purchase of the propery shall be acoomparssd by Earmest Maney a5 mantoned abovs by way
of a Demand Draft favoeing the “TATA CAPITAL LIMITED™ payabls &t Ahmedabad. inspection of the
propety may be dane on 0Tth Day of Novambser, 2025 batwaar 11,00 AM ta 5.00 PM

Wobe: The intending bidders may conlact 1o Tala Capital Limited at Mobile Mo, +31-8651005232

Miabile Mo, +81-S86079TETT.

wabslle, La

2025 bebween 200 PW io 3.00 PM vwih unimied exdension of 10minubes each, Al the Bids submitied |

{ Authorized Officer Mr. Somnath Bamne; Email id: Somnath.Bamne@tatacapital.com and ||

Far detailed ferms and condifions of the Sala, pleasa refer to tha link provided in secuned credilor's ||

hittp:iwewow latacapital com'coment/ damitata-caphtalipdfie-auctionfcfsi011-E- ||
Auction-Newspaper-Fublication-SUNMRISE-STEEL-TCFLADZIT20000194 755903

=

1
e L

the said Eguily Shares have applied o the Company o issue duplicate Share
Goertiicalads), Any person wha has a claim in respec of the said Shares should lodge
the zama wilh tha Company at iz Registared Ofice within 21 days from this date eisa
ihe Company will proceed 1o isswe duplicaie cerificate(s) 1o the aforesaid applcants
without any further imdimation

evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans |04.12.2025

16. |Process email id to submit Expression | cirp.dattarceramic@gmail.com

of Interest

17. | Details of the corporate debtor’s MSME Registered

registration status as MSME

Sd/-

Igbal Singh Gandhi

Resolution Professional in the matter of
Dattar Ceramic Private Limited (In CIRP)

Date: 10.10.2025
Place: Ahmedabad

AFA Valid Upto: 30.06.2026

TYGE

HOME FINAKNCE

Registered Office : Shikhar, Nr. Mithakhali Circle, Navrangpura, Ahmedabad-380009, Gujarat, India

Corporate Office : One BKC, C-Wing, 1004/5, 10th Floor, Bandra Kurla Complex, Bandra (East), Mumbai 400 051. Maharashtra, India.

CIN: U65999GJ2017PTC098960, Website : www.tygerhomefinance.in

PUBLIC NOTICE FOR E-AUCTION CUM SALE

1. Inspection at Site on 13-10-2025 & 17-10-2025 at 11:00 am to 4:30 pm

2. Online BID (EMD) / Offer start on 10-Oct-25 and end on 27-Oct-25 before 5:30 Pm
3.To the best of knowledge and information of the Authorised Officer, there is no encumbrance on any property. However, the intending bidders should make their
own independent inquiries regarding the encumbrances, title of property/ ies & to inspect and satisfy themselves.
4.The intended bidders who have deposited the EMD and required assistance in creating Login ID & Password, uploading data, submitting bid, training on e-bidding
process etc., may contact M/s i-Sourcing Technologies Pvt. Ltd. 603, 6th Floor Shikhar Complex, Navrangpura, Ahmedabad 380 009,Gujarat, India

E-mail ID : Karan@procure247.com, Rajesh@procure247.com, Tapan@procure247.com, Support Helpline Numbers : Rajesh Chauhan — 6354910183 Karan Modi
- 7016716557. Enquiries : Helpdesk@procure247.com, and for any property related query may contact Authorised Officer: Ajay Kumar - 9619661491 e-mail
ID:ajay.kumar2@tyger.in / Alpeshkumar Patel - 9033002279, e-mail ID: Alpeshkumar.Patel1@tyger.in during the working hours from Monday to Saturday.
(FOR DETAILED TERM AND CONDITIONS PLEASE VISIT WEBSITE https://adanihousing.procure247.com)

rights. benefits, inferest, duties. cbligations, Hebdities, confracts, agreements, securfes ete wef Folio Name of No of Certificate | Distinctive | Face Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Tyger Home Finance Pvt Ltd. (formerly Known as M/s. Adani Housing
01,01, 2024 In pursuance of the sald Order and the Schems, all the faclity documents execoted by Na. Shareholder Shares MNos Nos. Value Finance Pvt Ltd vide Certificate of Incorporation dated 6th June 2024, issued by the Office of the Registrar of Companies, Ministry of Corporate Affairs, herein after refer to
TCFSL and all autstanding in respect sherecd siood transferned fo Agplicant Company and fhus the 426253 Amul ¥ Shah 1000 1487 1730641 TO | Rs.1 ‘THFPL’) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 for the realization of loan dues from borrower/s, in the
TCLis erttied o ckaim the same fom the [BorowersGo-Bormowers] in terms thereo f Harshada A Shah | 17"3'1'““ —; following loan accounts right to sale on ‘AS IS WHERE IS BASIS’, ‘AS IS WHAT IS BASIS’ and ‘Whatever Is There Is Basis’,. The sale will be done by the undersigned through
Motice is hereby iven o the public in genergl and in particutar o Bie below Boerowen Go- Bomower Place : Gandhiragar MAKME OF SHARE HOLDER website: https://Tygerhome.procure247.com Particulars of which are given Under:
Wal the becw cesiribed mmovalie praperly mongaged ko Tata Capital Limited [Secured Date. 10, 10.2045 J e, TEaCHTINCR A e Borrower(s) / Description of Inmovable property Demand Notice Date Reserve Price
lil:sramtw."EGé.Ell. thee F-::.I?sé:mm;ui -.-.;:;rl:gds b:fu: la'ww;:: U;Juil.s-'whﬁ&:l:f I:Ef_uli:aiiq Ga.ﬂp?.a;tl:'-_:l. Co-Borrower (s) / (RP)
{Secured Credior), wil be ol on 18th Day of November, "As i5 where is basis"” & "As is Guarantor(s) X
: 3 ¥ ; Outstanding Amount
what is end whatever thers is & without recourse basis". Loan Agreement No
Wherezs tha sale of secured assedis bo ba mads io recover the secured dabt and whereas e was (Secured debt) Bid Increase
a due of a sum R, 1,40,28,085 (Rupees One Crare Forty Lakhis) Twenty Eight Thousand S MANAPPURAN MANAPPURAM HOME FINANCE LIMITED Amount
Eighty Five Only| e Bs, 89,98 7900 In Loan Account Mo, TCFLAG2 7000011 755903 |2 duse and T —— LT Ll R 1 | 8010HL001016489 / Niranjan | All that piece and Parcel of Flat No. 102, on the 1st Floor of the Building known as Rudraksh 10-Jan-25 Rs.416500/-
Rs. 50.29,295( in Loan Account Mo, TCFLAGZTZ000011784480 as on 04-Dct-2025 from s k. et pirain Mare Frireth Lot T Pt (it o 0T 18 A W Lakshmicharan Das / Itisri | Residency situated at Sayan bearing Survey No. 397/1, Block No. 587 Paiki Plot Nos A/13| Rs.521401/- As On Rs.41650/-
BorrowarsiCo-Bormowers, |.e., 1) Mis, Sunrise Steel, Through its Propristor Sandip Matvasal 'H'-a'":;miﬁlﬁI'éagd;r;-lﬁg?ﬂmk;;?';:;:'-3:?-' P:H:ﬁ:ﬁ‘?—“ﬂsn -'rr'-::mar""-- Niranjan Das and B/14 (As per KJP Block Nos. 587/13 and 587/14) of Village Sayan Taluka Olpad District Date 10-Jan-25 Rs.1000/-
havir 13 F 322, : an Mall, Cross Road, Scence Ci L Ak i dodl el i sailiil Surat admeasuring about 430.00 Square Feet i.e 39.95 Square meter (Built up area) and
g:tlaa.l:I::E:E&dfﬁl;u?illra?jJIIE,E}EJTI;;E'?A?EL.EAEL!L::E-ﬂaﬁg.ri:hﬁréiﬁ:ijﬂltck&;u:g:g:?ré Whanss, T 5 FSEIH TEE i.-::r e l-'r-'-r- “MAHDFIN" 716.66 Square fegt i.e 66.58 Sque?re meter (Super Builtqup area) alcgng witr? undi\)/ided
Fretuna Situated at Block No.261, 262 (0l Survey Na 20172, 202 of Town Planning Schame Mo.05, B vt MO [ A s PO 'E-"-:li:l Proportionate Share in the land admeasuring about 2.5 Square meter Which is Bounded
Final Piot Mo.1B9, 170 Mouje: Kudasan, Taluka: Gandhinager, Dist. & Sub Dist. Geandhinagar - zllu:z .;5-1I__-.: 2002 :-'i': -:Trm'i'm (e E:n':r-gu’i_.;l.:.!. .-,:_L:-Innn 13r1|3h| raail with ruk: & of |hh.~. SpCiAy As Under :- East- Society Road West- Flat No. 101 North- Plot No. 15 & 16 South- Flat No.
i ’ 1 nirmst [Enforcemenl) Hules, 20002 msued a Deman oUCE CEEG Upnn INE SOrroasmes &N Co-=DRTTans i
382421 (2] Sandipkumar Natvarial Patel, (3) Rachna Sandipkumar Patel having address at 12, i répay the amount meedioniad i the Ncs e kensst Matiaan witen B days froen e dale of eceipl 103/Staircase
Tanshda Bunglows, Kr Hetarth Party Flot, Scence City Road, Sola, Ahmedanad, Gujaral - 350060 at the s rotice. The bamanr having taled 1 mpay e amounl, nosce (5 hershy ghmn i $ bormewe 2 801HLL001129380 / All that piece and Parcel of Immovable Property Comprising of Flat bearing No. 103, having 14-Nov-24 Rs.1020000/-
Also Add at; 13th Fioar, 1323, | Square, Nr Shikan Mall, Cross Road, Science City Road, Sola, ﬁ;&,ﬂjfﬁ,ﬂﬂngtﬂ ':ﬁ“igr;'r'_:mﬂ.:l[t;fl:}';‘“jﬂl = Tﬂ'ﬂ,‘_ﬂ'ﬂ‘f_‘r""i‘l;f‘r:flﬁ ,:1‘:__:“_'i*fﬁ'l';;:ﬁs‘;:ﬁl"lu"l',_"fl“l.:: 8010HL001129363/ | Built up area Collectively admeasuring 31-585 Sq. mt on the 1st Floor of Wing-C, of the | Rs.1528438 (560585 Rs.102000/-
Anmeedabad, GUIE‘[E‘I = -\.!EIJ:.IE'D. Also Add &t Ofe Mok on £ FRoar o Block Mo, B, Sarfhak e '5;|pl;| :|.||,-_1__'.!'H|: -|:1;| TOANET r|_;_|z|"j|_'u.u| J.F.LI U'|:_L|_|||||||_'.|:|l|||_rug.|;|| 15 |1-:||_:l!|ll,l |_3_U£|_|I-\:| 'p'_r_llu U|_I_I|J wetht :J:.H Prakashb'hal Damjlbhal Low rise r(.eSIdentlaI bUIIdlng Named Sagar ReSlder:lcy ConSt.rUCted on N.ALand CO'eCthe'y + 967853)/' As On Rs.1000/-
Fortune Situated al Block No. 281, 262 (0 Survey No.201/2, 202) of Town Plannirg Schame No.05, HIJE':_.W:TI"':‘_H ?I-;:;::JElrlllli'cr":ﬂﬂﬁtrl::?;gllﬁ I?!LII:!::;:L:I’;;“:_-‘E charde of iha Manappuram Home Rnanca Gondaliya / Soham admeasuring 984-13 Sq. mtr of PlotnNo. 1 to 13 lying and Situated at .Revenue Survey No.| Date 14-Nov-24
Final Pial Mo, 169,170 Moue: Kudasan, Taluka: Gandhinagar, Dist. & Sub Dist Gandhinagar - Prakashbhai Gondaliya/ | 70 pf Village Mavdi of Rajkot District. Which is Bounded As Under :- East- Flat Number
07474 ' ! Wiy D Twa e - [ Bhavanzlzenndl;’lri?’l;ashbhai :h(fnvgiit]-ml\girgigslggg Road North- Margin Space then Road South- Main Entrance stair
Motice is harsty myven that, in the absenoe of any poslpanemant) dscontinuance of tha sala, the said T S — a—1
arnperty shall ba sold by E- Auctian 242,00 PM. o Ihe sad 18th Day of Novembes, 2025 by TCL ¥ [Farmar it | WMkat o, 251, Geam Panchayat St Ho.261, Land| 15-02.2025 8 05-10- 3 | 801HLL001168011/Udai |All that piece and parcel of the Flat No. 302, 3rd floor, Known as "Gayatri Darshan", At 10-Feb-25 Rs.561000/-
: ! Surishibbae & Chireda [ Area Adm 12864 56 Mirs And. Consiruction)fs.3, ) & : : : . e P, S .
having its brench office at 5th Floos, Capital One Building, Between HDFC House & HDFC Bank, Fania) Babubhal, | Tharoon, At Fratappar Willage, Tal Jasdan, Dist- ’ Singh Sisodia / Santosh | Vallabhnagar, Vill. Chhiri, Tal. Vapi, Dist. Valsad- 396191 Which is Bounded As Under :-| Rs.679397/- As On Rs.56100/-
ear Mithaknati 6 Road, Navrangpura, Ahmedabad. Gujarat - 380004, ﬂ%ﬁ“ﬁu Hajimt, PO Bidi, Aagol, Gopral, Pin: 164400 Kanvar East- Flat No. 301 West- Open space North- Flat No.303 South- Open Space Date 10-Feb-25 Rs.1000/-
The sealed E- Auction for the purchase of the propery along with EMD Demand Draft shal be M-,-.,,;,-,.;;m' 4 ) 8000HL001081667 / ] All t_hat peace and Parcel of Ignd along yvith structure standing_ there on being t_he 07-Jun-24 Rs.872100/-
recyed by the Authorized Officer of the TATA CAPITAL LIMITED 11 5,00 PM, on the said 17th Day 2 |Tej Marzyan Thakes, | Ao Extent of 250,12 Sg. M of Flzt Ne.508, 3rd Floor | 15-02-2025 & | 05-10- Piyushkumar Narendrabhai | Residential Property out of Mouje Kamthadiya Property No. 755, Situated at Kamthadiya| Rs.980198/- As On Rs.87210/-
of Novembsar, 2025 -;riladc-l Tajneravan |In The '.arui‘ of Shanfinikatan FFlafr.-1 o :::'aijng L I_:. Aa. TALZZ3 | 2025 Pandav / Dimpalben within the limits of Vansali Group Panchayat Tal. Bhiloda, Dist Arvalli, State Gujarat Total Date 07-Jun-24 Rs.1000/-
e P hakur & Andbhal | Bavdurga: Falyu, Shate A Pt Ne 77 78, 9,80 Piyushkumar Pandav Admeasuring 46 x 26 Sq. feet Which is Bounded As Under :- East- Open Land West- Road
o \itsgraead Fanday, |Gam Panchayath Proparly No. 3741, 3742, 3743
Description of Secured Assets Fﬂi!'::!:iiﬂl‘l Fi:ﬁr;::l E:m“' ,hmm'v akom-u%f Ef’lﬂd :.?:.1;153:::||]|:0r|?:l|:|1lr:'n.1rﬂ I-';I:-;i-'.';:.l:lqlﬁl: Filr.a: North- Open plot of Pandav Nareshbhai South- Vado
; an £003964" Vacdotl i istict Guiaral, P 3803 : : :
Construcke) EMD 1?5] B 5 8000HL001018312 / All that piece and parcel of property bearing Charol Gram Panchayat Property Premises 14-Sep-24 Rs.277810.2/-
Phrysical fate: 107 Qciober 2028 | Mace: GUMAKT 54/~ Ratherised Officer Managpewan Home Finance Lid Natubhai Govindbhai No. 13/7, Sr. No. 371, admeasuring 40 ft width 12ft=480 sq. ft running vide serial No. | Rs.504631/- As On Rs.27781.02/-
[l Residentia) property bearing Office No.&, on 4th Rs Rs Senma / Reetaben Senma | 371 situated in Old Gamtal, Charol Ta. Kadi & Dist Mehsana Which is Bounded As Under Date 14-Sep-24 Rs.1000/-
: ! . . .- East- Open Space West- Open Space North- Property No. 13/6 of Senma Kanubhai
Floar, on Block No. E, hd:ﬂﬂsmnﬂ alllﬂuH:-H S ET&HE.WW' Egﬂ.!ﬂ'l'- Govindbhai South- Property No. 13/8 of Senma Mangalbhai Jethabhai
T:dr?'i:idigp:l:a:er?f f;:m ?;r;itmﬂ ::I; ﬁ:ﬁ;g l: El?:“ ‘I ";Fi':ﬂ FORM G 6 800HLL001168451 / Nikulji | All that peace and parcel of land along with structure standing there on being Property No. 13-May-24 Rs.437400/-
h K Ngarthak F = - g| . il Se i Lakh INVITATION FOR EXPRESSION OF INTEREST FOR Vikramji Rajput / Vikramsinh | 9/16, Sr No. 1377, situated at Kalyana Sim, Ta. Siddhpur & Dist . Patan Admeasuring 360.00 | Rs.717080/- As On Rs.43740/-
SCRONE WML A% SION FONLLINN 2 Ribpd- St ven (s) DATTAR CERAMIC PRIVATE LIMITED OPERATING IN MANUFACTURING OF Mangalji Rajput/Kankuben | Sq. ft situated in the sim of Kalyana, Ta. Siddhpur & Dist. Patan state . Gujarat Bounded as|  Date 09-May-24 Rs.1000/-
?;E:PT:;:?:‘ ::iﬁ;im"?m:”;::;a 1!5'3;:"1 ;:; Ll'ﬁhr::sj ET"ITM#? FELDSPAR POWDER INDUSTRY AT HALVAD, GUJARAT Vikramsinh Rajput/ East - Road, West - House of Rajput Bharatsinh, North - House of Rajput Umed Sinh, South -
Moo :Iafan Tikdha G i o e s ,{wr!" iR (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India Kalpeshsinh Shivaji Rajput | House of Rajput Pravin Sinh
|:'|=-::'] Gandhinagar E-Hi‘tﬂ | Ef*:'lll.l:l_w : East: Thousand|  Twe (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 7 800HLL001090098 / All that peace and parcel of Property bearing situated Khari Vavdi, Grampanchayat Property 07-Jun-24 Rs.233280/-
- VNAGAr, LOUNCANES 25 TOUOWS: Easl. RELEVANT PARTICULARS Nanuji Thakor / Savitaben | No. 484, Assessment serial No. 484, Thakor vas (Gamthan) admeasuring 350 Sq. ft Ta & | Rs.349775/- As On Rs.23328/-
Open Space: West: Passape; North: Stairs Araa and Only} | Hundred 7 Prahaladji Thakor Dist Patan in registration Sub-District Patan Gujarat Which is Bounded As Under :- East-| Date 07-Jun-24 Rs.1000/-
Then Office No.01; South: Gpen Terrace, Omly) - [Name of the corporate debtor along | DATTAR CERAMIC PRIVATE LIMITED Pravinji Meghaji West- Plot of Dhiraji Meghaji North- Navoli then Vishnuji Lalji South- Road
{Ii) Residential property baaring Office No.8, on &th R R with PAN/ CIN/ LLP No. CIN: U17115GJ2013PTC076394
S i PAN:AAECD7596H
Floor, on Block No, E, Admeasuring sbout 74,20 sq. 67,92,000:-| 6,79, 200/ _ , : St . 8 | 800HLL001168479/ Manoj |All that peace and parcel of Property along with structure standing there on being 13-May-24 Rs.567000/-
mirs. carpet area and construcfion thereon (Rupees | (Rupoes 2. |Address of the registered office Vikas Qotton Ginning & Pressing, Near Makwana / Jashubhai Property having city Survey No. 469/A, area admeasuring 18.00 Sq. mtrs of Moje - Gotri , | Rs.1196790/- As On Rs.56700/-
undivided share of land 56.38 sq. mirs, in the . Siuty Six Marketing Yard, OPP.G.1.D.C, Surendranagar, Kanjibhai MakwanalLilaben | Registration Sub-District Vadodara, District - Vadodara Guijarat Bounded as East - House | Date 09-May-24 Rs.1000/-
schema known as “Sarthak Fortune” Situated at| T/S8 | soven Lakh(s) Halvad, Gujarat India, 363330 Jashubhai Makwana/ of Ganpatbhai Kalyanbhai Makwana, West - House of Naranbhai Valjibhai Makwana, North
Block No.261, 262 [Old Survey Mo 2012, 202) of Lakhis) | Seventy 3. | URL of website N/A Laxmiben Parmar - House of Sarajibhai Dudhabhai Makwana after Road, South - Road
To'wn Planning Schamea No.05, Final Plot No 163,170 Hinaly Mirse 4. | Details of place where maioritv of fixed : - . 9 8010HL001016691 / All that the Piece and Parcel of Property Flat No: 301 On the 3rd Floor Of The Building 14-Dec-21 Rs.100000/-
Mouje: Kudasan, Taluka: Gandhinagar, Dist & Sub Tao Thowsand assets areplocated lorty \l\jllkaks ?Ott(\)(n 3lnongggll°r§s§|nsg, Nezr Ganesh Jayram Desai/ | Known As "Sai Ashirwad Palace" Situated At: Bagumara Bearing Revenue Survey:| Rs.8,24,188.00/- As Rs.10000/-
Dist Gandhinagar. Boundaries as follows: East: Thousand | Two arketing fard, UFF.%.1.D.L, surendranagar, Jayshree Jairam Desai | 93/1, Block No: 121 Paiki Plot Nos.: 258 And 259 Of The Society Known As "Sai| On Date 10-Dec-21 Rs.1000/-
Passage; West: Office No.9; North: Passage; South: Only] | Hundred Halvad, Gujarat, India, 363330 Darshan Residency" Of Village: Bagumara Taluka: Palsana, District: Surat Which is
Upen Space, Only) 5. | Installed capacity of main products/ services | 500 MT per day Bounded As Under :- East- Adj. Property West- Flat No 304 / Stairs North- Flat No
: : : S 302 South- OTS
" { g - 6.| Quantity and value of main products/ As per the latest available financial Statement
(i} Reeidential property bearing Dffice No 8, on #h Hs. Rs. services sold in the last financial vear | for FY. 2023-24: 10 8010HL001016490 / All That Peace and Parcel of Flat No: 103 on the 1st Floor of the Building known as 23-Aug-22 Rs.100000/-
Floor, on Block No. E, Admeasuring about 49.19 5 44,97 0047 | 4,48, 700/ y
v ol reng ; : q. i Quantity: Nil Rahul Bhagwan Kapadane | Shivdhara Residency situated at: Tantithaiya bearing Revenue Survey No: 272 Paiki,| Rs.777938/- As On Rs.10000/-
mirs. carpet area and construction thereon (Rupees | (Rupees Value: Nil ! Madhuri Jitendra Block No: 200/A paiki Plot Nos.: 301 to 308 of society known as Gokuldham Villa of | Date 22-Aug-22 Rs.1000/-
undivided share of kand 37.38 sq. mirs. in the Forty Four|  Four * The company has recorded sales of 10.44 crores Kapadane/Jitendra Village:Tantithaiya, Taluka: Palsana, District: Surat admeasuring about 495.00 Square
schame known as “Sarthak Forfume" Situated at Lakhis) LaFLTHIfrI through trading of agricultural products. Bhagwan Kapadane Feet (Super Built up area) and 27.59 Square Meter (Built up area) and 272.00 Square
E“hprf':"'?“ 525: 1:""'“ 3:5”"::5’ :‘:"F'lfml':f' 12*:92}1'.?; "E'"“'TT' ?ﬂ Hrn: 7. | Number of employees/ workmen NIL ( As per the information provided by the SBOD). ieelﬂ (garPeEareta?f?r’Lg ngougcg\(l)g(\a/:/j pzoﬁ’:?rtti?\l”at‘iosgfge in IandNWELChFiIS ?ﬁunﬁgg
HI:-ID:F i H:z:tg:n: r::::a-[:i - dI'I|r|1n I:tni; & Sub TH ::::n 4 Eﬁ::: 8. [Further details including last available | Details can be sought by sending request to Szut;:- I(ilra'; Ngé{o 40 ° est-rat o assage North- Fat To.
Pkl G Emacr Boikilertet. e ioobi Butk Hundred financial statements (with schedules) of two | Resolution Professional at 1 8010HL001023362 | All that pi d | of | bl rty Flat No. 204, on the 2nd Floor of 11-Aug-23 Rs.135000/
SY. ANCMASGEN, LOUNGINGE b6 s Onky) o years, lists of creditors are available at URL: | cirp.dattarceramic@gmail.com. ; at pieace and parce! ot iImmovable property Fiat ¥o. U4, on Ihe 2nd Floor o ~AUg- S- )
Office No.8, West: Office No.10; Nerth: Passage, Only) — : . - : . Sudhirkumar Budhu Mahto | the Building known as Shivay Residency, situated at Tantithaiya bearing Revenue | Rs.7,16,944.00/- As Rs.13500/-
Sauth: Open Space. 9. | Eligibilty for resolution applicants under section | Details can be sought by sending request to Mamata Devi survey No. 272 Paiki, Block No. 200/A, Paiki Plot Nos. 291 to 295 of society known | On Date 07-Aug-23 Rs.1000/-
o 3 A 25(2)(h) of the Code is available at URL: Resolution Professional at as Gokuldham Villa of Village Tantithaiya, Taluka Palsana, District Surat admeasuring
1b8 casa:rlnwr:tfhu PR ot il e Lt A0 3 e SRR, BAYERNE S IROARI LS cirp.dattarceramic@gmail.com. about 495.00 Square Feet (Super Built up area) and 27.59 Square Meter (Built Up
okt rseetory @ any Iying insitke and wifhin becurd asatag described above gieall not b ovellals 10. | Last date for receipt of expression of interest|25.10.2025 area) and 272.00 Square Feet (Carpet area).Bounded as Under :East-C.O.P, West-
[LwlﬁﬂI!: ai-:l:uil:ﬂl' E.I};,:I_lEdll'fil;_l Bsge ;j:;'EI ared rl,.rl-'_:ss E:Iutlrl;ah- |,I;:'|135-:n[||:!j rll At nl::asall,‘: r'r?lu:u T:;:: 1. | Date of ssue of provisional listof 57 10,2005 Passage North-Flat No. 203, South-Flat No. 205
sale wil also be stopped if, amount due as aforesaid, interest and costs {including the cost of the sala) | - , , , AU — = - -
MM 1 I AUVIOTN 1 Ut P I SV 11 TR RS e ST B0 | O m——— S 0% of RP) NEFT/ RTGS Name of Beneficiary: ADANI HOUSING FINANGE PV LTD, IFSC Code: ICIC0000106
secured debd, imerest and costs has been paid. A% the safe, the public generaly is invitad bo subme | & |12, | Last date for submission of objections to /02.11.2025 Rt - ry: : :
their tendar personally, Maafficer or other person, having any duty to perfonm in connechion win this | provisional list Date/ Time of e-Auction 28-Oct-25,11.00 AM TO 4.00 PM
saln shall, howeer, directly of indirectly bid foe, acquire or attemnpt to asquire any nterast in the |8 |13. | Date of issue of final list of prospective  103.11.2025 Authorised Officer: Ajay Kumar - 9619661491 / Alpeshkumar Patel - 9033002279
property seld. The safa shall ba subject o fhe rulss/cendfons prascribed undar the SARFAES| Act resolution applicants TERMS & CONDITIONS:
002 Tho E-sauctan wil 1ake place through parial hfips:TBidDaalin on 18th Day of Nowembsar, 14. | Date of issue of information memorandum, {04.11.2025 The e-Auction is being held on “AS IS WHERE IS” and “AS IS WHAT IS BASIS”.

TCFLAGZTZO00011 754460, pdt Communication Address :Reg. Address: C/302, Rosewood Estate, Note : THIS NOTICE IS STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002 Sd/-
Place- Alhmedabad |Gujarat) Sd-Aulhorzed Officer Satellite, Near PrernaTirth Jain Derasar, Ahmedabad, Gujarat-380015 Place : Gujarat . .
i Email Id: igbalsingh2659@yahoo.co.in : Authorised Officer
e D CF el e . : 50.06.20 Date :10.10.2025 Tyger Home Finance Private Limited

epaper.financialexpress.com
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[ Continued from previous page...... — - . )
Escrow Accountthrough FDI (Foreign Direct Investment) route in compliance with FEMA and following disclosure Original Revised #4# Date of Corr /gendum to Public Announcement was Monday, June 2, 2025.
has been incorporated under paragraph same para of Draft Letter of Offer (point V(3) of DPS): Nsl; Schedule of Activities Date Day Date Day * There was no competing offer.
The salq amount has been deposited in compliance of Regulation 22(2) read with Regulation 17 of SEBI (SAST) | 3 pate of Pubiic Announcement Way 30,2025 | Friday Niay 30, 2025 Friday ~ The dispatch has been completed by October 6, 2025.
Regulations. 2 |Date of publication of the DPS in the newspaper June 06, 2025 | Friday | June 06, 2025 Friday In addition to the above, Acquirers or the Target Company have confirmed that they have not received any complaint from
(b)  Additional paragraph (5.2.4) has been incorporated after paragraph 5.2.3 in the Draft Letter of Offer (point V(3) of | | 3| Last date of filing Draft Letter of Ofer with SEBI June 13,2025 | Friday | June 13,2025 | Friday || the shareholders regarding the Open Offer.
DPS): 4 |Last date for Public Announcement for competing for June 27,2025 | Friday | June27,2025 | Friday || The Acquirers accept full responsibility for the information contained in this Offer Opening Public Announcement cum
Further, Acquirers have also transferred an amount of ¥ 1103.98 lakhs in the bank accounts of Selling f;f;ﬁ)e T Date Tor deeinne Shareholders T whom TOF oo 36 Corrigendum and also for the obligations of the Acquirers laid down in the SEBI (SAST) Regulations in respect of the Open
Shareholders for acquisition of 19,19,630 equity shares from them as per the terms of Share Purchase|| 5 |- Ib:i‘ sent ihing W July 8,2025 | Tuesday | °°P ezn(;zgr ' Friday Offer. This Offer Opening Public Announcement cum Corrigendum will be available on SEBI's website at www.sebi.gov.in,
Agreement dated May 30, 202?._ Last date for receipt of SEBI observations on the draft letter Target Company at www.lakeshorerealty.in, Registrar to the Offer at www.alankit.com, Manager to the Offer at
6.10 Statutory approvals and conditions of the Offer g |of offer (in the event SEBI has not sought clarifications or July 4, 2025 Friday September 24, |\ day www.almondzfinancial.com, and BSE at www.bseindia.com,
Paragraph 6.4.1 has been amended to be read s follows: . . . S?f‘z,':;"fal'mwma“(’”fmm the Manager to the Open 2025 ISSUED BY MANAGER TO THE OFFER FOR AND ON BEHALF OF THE ACQUIRERS
As on the date of this Letter of Offer there are no statutory approvals required to acquire the Equity Shares Last Dale by which inal Lefer of Ofer o be dispaiched
tendered pursqant to this Oﬁer..Howev'er, n c.ase of any such statptory approvals required by the Acqu,lrers later 7 |Public Shareholders whose name appears on the register of | July 15, 2025 | Tuesday | October 6, 2025 Monday MERCHANT BANKER TO THE OFFER
before the expiry of the Tendering Period, this Offer shall be subject to such approvals and the Acquirers shall members on the Identified Date Almondz Financial Services Limited
make the necessary applications for such statutory approvals. There are no statutory or regulatory or other Date by which the committee of Independent Directors of the ) 2 | ] i-
approvals required to complete the Open Offer, from regulatory authorities in India and/or foreign countries. 8 | arget Company shall give its recommendations July 18,2025 | Friday | October 8, 2025 | Wednesday (F: 331/3}':]331 II,.Okngl Ig1d ;J S;gglol-(\)r;go’\l/e;v5g;gg71g5of20
6.5 Other Key updates to the Letter of Offer : 9 |Last date for revision of Open Offer price and/or Offer Size July 18,2025 | Friday | October9, 2025 | Thursday Enl\llll af umherib+ " ) I d
i p ; ; Date of Publication of Open Offer opening public -Mail: merchantbanker@almondz.com
0) fg’f:e of Offer Opening and Closing hias been mentioned to appear on cover page and page number 48 of 10 |announcement, in the newspaper in which this DPS has been | July 21,2025 | Monday | October 10, 2025 Friday a | m n d Z Website: www.almondzfinancial.com
. ublished i . ;
(i) Documents for inspection appearing on page number 46 of LOF has been modified to include st of D —— Tendering Pariod (Offer Opening Investor Grievance: investorgrievance@almondz.com
documents for due-difigence, and PAN details. 1 |pate) July 22,2025 | Tuesday | October 13,2025 |~ Monday SEBI Registration Number: INM000012971
(iii) - Notes under page 2 of LOF has been supplemented with additional words to make the disclosure || 12_|Date of Closing of Tendering Period (Offer Closing Date) August 4, 2025 | Monday [ October 28, 2025 |  Tueday Validity: Permanent
complete. Last date of communicating rejection/acceptance and Contact Person: Mohd Sharig/Sonali Rathi
4 P - - 1| 13 |completion of payment of consideration or refund of Equity | August 19, 2025 | Tuesday | Y™ 12: | wednesday -
(iv) Para 3.3.21 appearing on page number 25 of LOF has been supplemented to include any pending Shares to the Public Shareholders of the Target Gompany 2025 REGISTRAR TO THE OFFER
directions, proceedings against the Merchant Banker. - - November 19, Alankit Assi Limi
(v) Para 3.1.16, Para 3.2.10 and Para 4.21 (appearing on page no. 18-19, 21-22 & 27-29 of LOF) has been || 14 |L-ast date for issue of post-offer advertisement August 26, 2025 | Tuesday ogp5 | Wednesday 4;2 ;\‘l sks,t'?_l“‘e“‘s Jt']““:;’d i Exension. New Dol 10055
; Y ; i o fi ankit House, Jhandewalan Extension, New Delhi-
updated to include financials of Acquirers and Target Company for the period ended 3 months i.e. till | « the igentified Date is only for the purpose of determining the equity shareholders as on such date to whom the letter of Contact Number: +91-011-42541234 23541234
. 20/ 063/210?3 ) 18 309 . 21 of LOF) h offer (“Letter of Offer” or “LOF”) would be mailed. It is clarified that all the Equity Shareholders of the Target Company - Email: — rta@al e;nkit com '
S ; L " ’ registered or unregistered) of the Equity Shares of the Target Company (except the Acquirers and Selling Shareholders o o -
(vi) Para (appearing on page number 18) and (appearing on page no. 0 ) has been (registered istered) of the Equity Sh fihe Tz C (t he Acqui d Selling Shareholders of rta@alankit.com
updated o include status of contingent iability of Acquirers as on 30/06/2025. the Target Company) are eligible to participate in this Offer at any time prior to the closure of this Offer. Website: )Nww..alaw
(vii) Para 7 (Procedure for acceptance and settlement of the Offer) appearing on page number 36 to 40 of Letter j i ) ’ SEBI Registration Number: INR000002532
of Offer has been revised to be in compliant with SEBI Circular dated April 13, 2025 read with circular dated | **Actual date of receipt of SEBI's observations on the DLOF Validity: Permanent
December 9, 2016. #The above original timelines were indicative (prepared on the basis of timelines provided under the SEBI (SAST) Contact Person: Jagdeep Kumar Singla
7. Revised Schedule of activities: The Letter of Offer has been updated to include the revised schedule of activities | Regulations) and are subject to receipt of relevant approvals from various statutory/regulatory authorities and has been | place: New Delhi
pertaining to the Offer, which are set out below : revised accordingly. Date: October 10, 2025
— L3
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